RAJYA SABHA (25 April, 2001]

Collection of Hydrographic Data by foreign ships from the Indian waters

SHRI RAMA MUN! REDDY SIRIGIREDDY (Andhra Pradesh): Sir, a
U.S. ship belonging to the Pacific Command and a British ship belonging to
the Royal Navy, taking advantage of the loopholes in the United Nations
Convention on the Law of the Seas, have been collscting hydrographic and
scientific data from the Indian waters off the Arabian Sea. Our laws da, not
pearmit collection of any kind of data from the Indian waters. Our country
has banned collection of any kind of data by any foreign ship up to 200
nautical miles of our Exclusive Economic Zone. It is surprising to know how,
in spite of having surveillance and patrolling, they were able to collect such
crucial data. It is a matter to be looked into. 1t is still not known whether the
ships have left the Indian Exclusive Economic Zone or not. This is a serious
issue because the data so collected could be used for mapping the Indian
waters and for future submarine operations in this area. | do not know
whether the Government of India has lodged, at least, its protest, through
diplomatic channels, before those countries. | also do not know what our
Coast Guards and Navy were doing at the time when the foreign ships were
collecting the data. Hence, | reguest the Defence Minister to look into tha
issue very seriously because it violates the sovereignty of our country. | also
request him to take afl possible steps immediately so that the damage could
be minimisad and such kind of things do not recur in futurs,

Deposits of indians in Foreign Banks
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Injustice to Academic Librarians

SHRI KARTAR SINGH DUGGAL (Nominated): It seemns, in the
wake of the implemeantation of the revised pay-scales and other service
conditions like promotional avenues, retirement age, etc., certain anomalies
have been inflicted on the library and information professionals. Their status
as an important factor in the academic sector has been seriously
undermined,

It needs hardly be emphasised that the role of library and
information professionals is highly significant in the age of information
socigty, since they have to cope with the traditional as well as the IT
environment to fulfil the needs of information seekers. There is no denying
the fact that without proper library facilities, the academic sector will be
unable to create the right academic environment in the college and
universities. Though the librarians may not directly teach in classrooms, their
guidance and assistance is invaluable for quality teaching and research.

The position obtaining at present is that the revision of pay- scale
for library and information professional which was made at par with all
categories of teachers by UGC notification dated 24" December, 1998, is
now being denied by MHRD's ielter dated 24™ March, 1999.

UGC's observation with regard to crientation and refrasher courses,
which says that it was valid til! 31* December. 1895 for librarians/DPEs,
undermines the ground reality. The library professionals need acquaintance
with ongoing IT appiications for information management in order to cope
with the requirements of the new environment.

It is suggested that the Academic Librarians be given equal
treatment with the teachers.

Thank you.
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